
(iv) 

No. :u-Monday, 11th D•um!Hr, r954--
Modons for adjournment-

Retrenchment of sepoy clerks of Anny Ordnan<.-c Corp• 
Tiqedy in Newton Chil<hll Colliery 
Alleged firing on election ptOCCS$ion in Andhra 

Papen laid on the Table-
Air Corporation Rules 
Audit Rcpon on lndusu:ial Finance Corporation 

Demands for Supplementary Grants for t9S4·Ss­
Laid on the Table 

Demands for Supplementary Grants for 1954-55-Andhr¥­
Laid on the Table 

Allc,cd aS1ociation of Minister with a Bank 
Preventive Detendoo (Amendment) Bill-

Motion to coo&ider -Adopted 
Shri H. N. Multerjcc 
Dr. S. N. Sinha 
Th. Lu:1hman Singh Chara.Ir. 
Shrim.ati Tarkcahwari Sinha 
Acharya JCripalani. 
Dr. Katju 

Clauses 1 and 2 
Motion to pas&-Adoptcd 

Dr. Katju 
Shri Nand Lal Shanna 
Shri Lwbmayya 
Shri Punnoose 

No. z3-T11tiday, 14th V.umb<r, 1954-
Papcrs laid on the Table-

Appropriation Accounts of the Od'encc Services, 1952-53 

Column,. 

2677-79 
2679-83 
2683-Hs 

2692-2750 
2693-2706 

2707-14 
2714-.· 
272-..7 
2727-34 
2734-47 
2749-88 

2789-2802 
2789 

27M9-94 
2794-97 

2798-28v2 

.Commercial Appendix to the Appropriation Acc,ounts of the Defence Servic:n, 
1952-53 

Audit Repon, Defence Scrvicco, 1954 . 
Correction of answer to Starred Question N o .  862 
Business of the House--

Statement rt. order of Government business 
Ta (Second Amendment) BiU-Motion to consider-Adopted 

Shri T. T. Krisluiama.chari 
Shri Tu1bar Chatterje.o 
Shri N. M. Lingam 
Shri Barman 
Shri JC. P. Tripathi 
Sbri A. M. Thomas 
Shri Ramachandra Reddi 
Shri Damodara Menon 
Shri JC. C. Sodhia 
Shri Punnoose 

Clauses 1 and 2 
Motion to pau, u amended-Adopted . 

Shri T. T. Krbbnamaclwi 

2M04-05 
28o540 

2ll"!'-07, 2'26-30 
28o7-t2 
2812-14 
2814-r6 
2816-20 
2ll2C-U 
2822-23 
2824-2 
2825-· 

28 
2830-
2831-­

�� 



Iadian ,Tarrifl' (Third A 'llmdrncot) Bill-
Motion to consider-Adopted 

Shri Kanungo 
Shri V.P. Nayar 
Shri Tubidas 
Dr. La.Ilka Sundaram 
Shri Jhunjhunwala 
Shri A. M. Thoma, 
Shri Kasliwal 
Shri V. B .  Gandhi 

·Clau,es 1 and 2 
Motion to pass-Adopted 

Shri Kaoungo · 
Dr .  Lanka Sundaram 

(v) 

Shri T. T .  ·Krishnamachari . • • . • 
0$ • • r • • lpdusuial Disputes (Amendment) Bill-·Motion to coos1dcr-Adopted 

Shri Khandu bhaiDesai 
Shri Amjad Ali 
Sb.ti Bimlsprosad Chaliha 
Shri Punnoose 
Shri B. S. Murthy 

Shri Velayudhan 
Shri Keshavaiengar 
Shri P. C. Bose 
Shri K. P. Tripathl 
Shri S. V .  Ramaswamy 
Th. J ugal Kishore Sinha 

Clauses I to 3. 
Motion to pass-Adopted 

Shri Khaodu bhai Desai 
No. :4-Wldm1day, 15th December, 1954-

Motions foradjournment-
Allegad firing on election procession in Andhra 
Hunger strike o( policemen io West Bengal and calllog io of military 

Papers laid oo the Table­
Ptesident's Acts re : Aodhra 
Statements showing action taken by Govcromeot on assurances etc. 
Notification under Central Excisca. and Salt Act 
Balance-sheets and Audit Reportl of Delhi Road Traospon Authoriry 

·•eomminee on Private Members' Bill$ and Resolutio11$-
Bighteenth Report-presented 

Business of the House-
Order of Government Busineu 

'/ 

Columns. 

2832-67 
2&µ-36, 2861-67 

2836-43 
2843-i6 
28i6-50 
2850-52 
2852-57 
2857-59 
2859-61 
_2867-68 
2868-74 
2868-69 

2859 
2869-74 

2875-29<:o 
2875-76, 2897-290:, 

2876-78 
2878-80 
288:-84 
288;-86 
2886-88 

2888 
2888-89 
2889-93 
2893-96 
2896-97 
29:,c--?2 

2911-:-12 
2912-13 

291� 
2913 

t-caJling attention to �tcr of Urgent Public iniporuoce-
' Ban oo export of tapioca starch and ftour . . . . 
11.eec:ilution r• : Report of Railw,ty Codvention Committee-Not coocluded 
'-iir�tioo ofDisqualificatioo (Parliament and Pan C Stata �) Second 
£- Ameodmcm Bill-lnaoduced . . 
f.l! 25-Tltw,day, 161ft �. 19U-. Death of Shri Jwala Pruad Sri9Ulffa .. 

3031 



(vi) 

Delimlwion Commission (Amendment) BW-Introduc«I 
Rcsloution re. Rcpon of the Railway Convention Commincc-Adoptcd 
0.emands for Supplementary Grants for 1954-55-
Noc concluded 

No. :16-Friday, 1711' D,�, 19Jf-
Motion.for adjowumcnt-

Hunacr suile of policemen in West Bel\181 and caJlin& In of military 
Papen laid on the Ta!:,le-
Amendments to Mineral Concession Rules 

Co/,,,,,,.,. 
3031 

3031-68 
306S-31�2 

Demands foe Suppfemenwy Grants for 1954-55. 
Demands for Supplementary Grants for 1954-5s-Andbn 
Appropriation (No. 4) Bill-Inaoouced and Puacd 

3159-3193, 3215-02 
· 3193-3214 

Cominincc on Private Mcmben' Billa and Resolutions-Eighteenth Repon-Ad­
opted 

Resolution re. statutory Body to cootr0I and supervise Government Insumial 
Undertakings-Negatived 

Resolution r,. Department of Welfare for Scheduled Castes and Scheduled Tribes­
Not CORcluded 

No. 27-Sann-day. 11N 1811' Dum,bt,r .  1954-

322�21 

3271-80 
i 

Reslpation of Sbrimati Vijaya Lakshmi 3281 
Re,olution r,: Removal of SpeakCt'-Negativcd 3-.81-3309, 3398-3456 
Demands for Supplementary Gtanu for 1954-55-Andhn 3309-33, 3378-82 
Delimitation Commi1sion (Amendment) Bill -Refercd to Select Commincc 3333-78 

Shri Pataslw 33�3-45, 3374-7S 
Shri Barman 334�-S3 
Shri R. D. Misra 3354-SS, 3365-74 
Pandit Munisbwu Dan Upadhyay 3355-56, ?35�5 

Andhra Appropriation Bill-IntrOduced and pas,cd 
Prevention of0i9qualitication (Parliament and Pan C States Lcgitlaturcs) Second 

Amendment Bill-Motion to consider-Adopted. 
ShriPaww 
Sbri Dhulebr 
Shri R. K.. Cb2udhri 

andit Thakur Das Bharpwa 
Clauses I and 2 

ShriPaww 
Motion to pa.ss-Adoptcd 
Tea (Amendment) Bill as passed by the Rajya Sabha-Motion to conaidr.r-

Adoptcd. 
Shri K.umarlw 
Shri A.M. Thomas 
Shri N.M. Linpm 

Clauses 1 and 2 
Motion to pan 1111·.amended-Adoptcd. 

UClivenity Gnnta Commiuion BiD-
Metion to refer to loi.nt Commltttt-Notcorcll d<d 

Dr.M. M.Du 

3383-92 
3381-86 
3387-88 
3389--90 
339c-92 
3392--94 

3394 

3394-96 
3,94-95 

3395 
3395-96 
3396-97 

3397 

98 



No. 28-Monday, 20th Deumber, 1954-
Motion for adjournment-

(vii) 

Violation of Indian territory by armed Portuguese soldien 
Statement r, Hunger strike by policemen in West Bengal 
Papers laid on the Table--

Appropriation Account.s (P & T) 1952-53 and Audit Report I9S4 
Constitution (FoUith l'\me.odment ) SW-Introduced. 
Suppression of Irnmonl Traffic in Women and Girls Bj)J-Introduced 
Motion re Economic Situation-Not concluded 

No. 29-Tuesday, tlu 2m Du;embff, 1954-
Statement r,: Orders for Jeeps and other Defeooe Stores plaoed abroad 
Busineh of the House 
Calling anention to maner of Uraent public imponanc,,­

Spccu)ative activity in Tea Ezport ri&hu 
Motion re: Economic situation-Adopted. as amended 
Messages from the Rajya Sabha 

No. 30- Wednesday, 22nd n.,,.,,,i-, I9S4-
Papcrs laid on the Table--

Statement rt: recommendations of Press Commiuion 
Notifications under Su Customs Act 
Evidence on Untouchability (Offlences) Bill 

Q,mminee on Absence Of Memben from the sittings of the Hous_e­
Seventh Repon-Ptesented 

Committee 011 Private Memben' Bills and Resolution.t-­
Nlnereenth Report-Presented 

Estimates Comminee-
Minutes. Vol. 3-Presented 

Motion rt: Ptogress Report of Five Year Plan for 1953-54-Not . 
concluded 

Delimitation Commission (Amendment) Bill­
Report of Select Comminee-Presented 

Message from the Rajya Sabha 
No. 31 Tliursday, 1/u 23rd D«mrber, 1954-

Motion for adjournment-
Arrest of M.P. and Police raid on Praja-Socialit< Pany office at Imphal 

Joint Statement by President of Federal People's Republic of Yugoslavia and 
Prime Mi.nister of India 

Papers laid on the Table-

3451-59 
• 34S�l 

3461 
3461 
3462 

3463-3576 

3577-78 
• 3578-So 

358<>-82 
3S83-3693 

• 3693--94 

Statement sbowina action talr;en by Government on various assurances ete. • 3836 
Statement 011 action ta�cn 011 Rcoommcndations of 36th Session of International Labour 

Conference held in June 1953 • • • • • , , 3836 
Statement re: ratification of Convention No. 26 cooccrnlne Minimum Waae b-

ing machinery, 
• 

Amendments i.n Reserve and Auxiliary Air Forces Act Rules, l9S3 
Calling anention to mancr of urecnt public imponance-. Supply of news 10 private cnterperiac by P.T.I. and U.P.I. • • • • 3,37_40 
Committee on Absence of Memben from sitting, of the H�enth R�-

M�� • • 
Appointment of Members to Joint Committee on Cocnoenie BW 



(viii) 

Delimitation Commiasioo (Ameodmot) Bill-
Motion to consider. H reported by the Select Committee 

· ' · Shri Pataskar 
Shri N. M. Lin&am 
Shri B.S. Murthy 
Shri Rqhavaclwi 
Sb.ri Sadb.ao Gupta 
Shri T. N. Singh 
Shri Bhagwt.t Jha Asad 
Shri Jaogde 
Shri M.' L. Agrawal 
Shri Kasliwal 

c.,.;,,,,.,_ 

-Adopted • 38•5-3900 
, 3645-51, 1891--3900 

38.,3-5, 
3856-<9 
38w--62 
3862-45 
3866-70 
187<>--72 
3872 -75 
3875-78 

Pandit �uni1bwar Dan Upadhyay 
Shri .Kajrolbr 

3878-1, 
38n-83 
3881-84 

t.1au•es I and 2 

Shti Naval Pnbhakar 
Shri K.ak1<an 
Shri P. L. Barupal 
Shri Gaopat! Raro 

Motio; to pass-Adopted 
Motion '!' Prosr ... Report of Five Year Pl� !Ol 1953-54-Not concluded 
Arrest of Shri Rishan& Keiahing • 
Me,aagc1 from the Rajya Sabha 

3885-87 
3887-89 
3889-�o 
389�1 
390<>-12 

3912 
3912-82 

3983 
3933-84 




